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MINISTRY OF HEALTH & FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 5th July, 2019

F. No. 99) 2018/CAC Nominations/RCD/FSSAIL.—In exercise of the powers conferred
under sub-section (1) of section 11 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food
Safety and Standards Authority of India hereby establishes the Central Advisory Committee for the
purpose of the said Act, consisting of Chairperson and the following Members for three years with
effect from the date of publication in this notification, namely :-

Appointed under sub-section (4) of Section 11:

(1) Chief Executive Officer, Food Safety and Standards ...Chairperson ex-officio
Authority of India

Food Industry:

Appointed under sub-section (2) of Section 11:

(2) Dr. Prabodh Shrish Halde, ...Member

C/o Retailers Association of India, 102, OXFORD,
Hiranandani Estate, Ghod Bandar Road, Thane-West,
Mabharashtra

(3) Ms. Meetu Kapur, C/o Confederation of Indian ...Member
Industries, Andhra Association Building, 4th Floor,
24-25 Institutional Area, Lodi Road,

New Delhi-110003

Agriculture:

(4) Dr.R. K. Singh, C/o ICAR ...Member
Director & Project Coordinator AICRP on PET

ICAR - Central Institue of Post Harvest Engineering
& Technology, Ludhiana — 141 004

(5) Sh. Vilas Vishnu Shinde ...Member

Chairman & Managing Direcgtor, Sahyadri Farmers
Producer Co. Ltd, A/p : Mohadi, Nashik, Maharashtra

Consumers:

(6) Sh. Ashim Sanyal ...Member
COO & Secretary, Consumer VOICE
E-34, East of Kailash,New Delhi - 110065

(7) Sh. Ashhok Kapoor ...Member

EBTC 1st Floor, DLTA,1 Africa Avenue,
New Delhi — 110048
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Research Bodies:

(8) Dr. Kaushik Banerjee

National Referral Laboratory, ICAR- National
Research Centre for Grapes, Manjri Farm Post Office,
Pune (Maharashtra) — 412 307

(9) Prof. (Dr.) Poonam Kakkar

Chief Scientist & Head Herbal Research Section,
CSIR-Indian Institure of Toxicology Research,
Vishvigyan Bhawan, 31, M. G. Marg Lucknow
(UP) — 226001

Food Laboratories:

(10) Dr. Sivalinga Prasad Vasireddi
VIMTA Lab

(11) Dr. Balwinder Singh Bajwa

Director & CEO of Edward Food Research & analysis
Centre Limited

Commissioners of Food Safety:

(12) Commissioner of Food Safety, Andaman & Nicobar
Island

(13) Commissioner of Food Safety, Andhra Pradesh
(14) Commissioner of Food Safety, Arunachal Pradesh
(15) Commissioner of Food Safety, Assam

(16) Commissioner of Food Safety, Bihar

(17) Commissioner of Food Safety, Chandigarh

(18) Commissioner of Food Safety, Chhattisgarh

(19) Commissioner of Food Safety, Dadara & Nagar
Haveli

(20) Commissioner of Food Safety, Daman & Diu

(21) Commissioner of Food Safety, Delhi

(22) Commissioner of Food Safety, Goa

(23) Commissioner of Food Safety, Gujarat

(24) Commissioner of Food Safety, Haryana

(25) Commissioner of Food Safety, Himachal Pradesh
(26) Commissioner of Food Safety, Jammu & Kashmir
(27) Commissioner of Food Safety, Jharkhand

(28) Commissioner of Food Safety, Karnataka

(29) Commissioner of Food Safety, Kerala

(30) Commissioner of Food Safety, Lakshadweep

(31) Commissioner of Food Safety, Madhya Pradesh

(32) Commissioner of Food Safety, Maharashtra

...Member

...Member

...Member

...Member

...Member

...Member
...Member
...Member
...Member
...Member
...Member

..Member

...Member
...Member
...Member
...Member
...Member
..Member

...Member
...Member
...Member
...Member
...Member
...Member
...Member
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(33) Commissioner of Food Safety, Manipur

(34) Commissioner of Food Safety, Meghalaya
(35) Commissioner of Food Safety, Mizoram
(36) Commissioner of Food Safety, Nagaland
(37) Commissioner of Food Safety, Odisha

(38) Commissioner of Food Safety, Puducherry
(39) Commissioner of Food Safety, Punjab

(40) Commissioner of Food Safety, Rajasthan
(41) Commissioner of Food Safety, Sikkim

(42) Commissioner of Food Safety, Tamil Nadu
(43) Commissioner of Food Safety, Tripura

(44) Commissioner of Food Safety, Telangana
(45) Commissioner of Food Safety, Uttarakhand
(46) Commissioner of Food Safety, Uttar Pradesh
(47) Commissioner of Food Safety, West Bengal

(48) Chairperson of the Scientific Committee

...Member
...Member
...Member
...Member
...Member
..Member

...Member
...Member
...Member
...Member
...Member
...Member
...Member
...Member
...Member

...Member ex-officio

PAWAN AGARWAL, Chief Executive Officer
[ADVT.-I11/4/Exty./131/19]
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